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Revenue),   under  section   296   of      the 
Ineome Tax Act, 1961:— 

(i) S.O. Nos. 1308 to 1311, dated the 26th 
February. 1983. 

(ii) S.O. No. 151(E), dated the 28th February; 
1983, publishing the Income-tax  (Fourth 
Amendment)  Rules.  1983. 

[Placed     in    Library     See   No.  LT-
6031/83 for II.] 

I.Report and Accounts (1981-82) of the Central 
Power Research Institute, Bangalore and  

related papers 

II. Report and Accounts (1981-82) of Hie Power 
Engineers Training Society, New Delhi and 

related papers. 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI CHANDRA 
SHEKHAR SINGH): Sir. I beg to lay on the Table 
a copy each (in English and Hindi) of the following 
papers:— 

(i) (a) Annual Report and Accounts of the 
Central Power Research Institute Bangalore, for 
the year 1981-82, together with the Auditors' 
Report on the Accounts and Review by 
Government on the working of the Institute. 

(b) Statement giving reasons for the delay in 
laying the paper mentioned at (a) above. 

[Placed in Library See No. LT-6040/83 for (a)  
and  (b).l 

(ii) (a) Annual Report and Accounts of the 
Power Engineers Training Society New Delhi, 
for the year 1981-82, together with the Auditors' 
Report on the Accounts and Review by 
Government on the working of the Society. 

(b) Statement  giving reasons for the delay   in   
laying   the   paper  mentioned     at (a) above. 

[Placed    in    Library     See  No.  LT-6039/83  
for  (a)   and  (b).] 
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